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SHRI B. M. HAJARNAVIS: May be. 

AN. HON. MEMBER:   And Kanarese 
too. 

SHRI R. M. HAJARNAVIS: I am quite 
sure that the article in our Constitution 
which speaks of language contributing to 
the common culture and its development, 
would be more effective if Sanskrit 
becomes a common language taught all 
over the country. But then that would 
depend upon the set-up at the secondary 
education stage and on the reorganisation 
of secondary education and whether the 
boy entering school at the age of six is 
going to leave it at the higher secondary 
level. These days, there is a bifurcation, I 
find, at about the age of eleven. What 
happens in my part of the country is that 
when the boy is at the age of eleven, he 
decides whether he is going to study the 
humanities or whether he is going to study 
the sciences and technology. And with the 
present need for scientific and 
technological studies, the study of 
Sanskrit is being neglected. This ought not 
to be the case. Recently, for about four or 
five years, a controversy has arisen, a 
deep and acute controversy in England, by 
Sir Charles Snow's lecture in which he 
brought out the separateness of the two 
cultures. He asked what a student of 
humanities knows about the second law of 
thermodynamics. There was a good deal 
of controversy on the point which he 
made. He appreciated that there ought to 
be a constant interchange between the 
humanities side and the science side. A 
man becomes a better scientist if he has 
some basic understanding, some basic 
conception, of the humanities. That again, 
as I said, is an educational problem, not a 
problem of implementing any safeguard 
of the linguistic minorities. All I can now 
say is that I do hope that, year after year, it 
will be our privilege to submit these 
reports about the linguistic minorities and 
I also hope That as time advances, the 
report shalt become slimmer and slimmer 
and at the  end of a few years very soon I 

shall be able to come to this HOUM and 
say that there are no linguists minorities 
and there are no complaint*. To that 
consummation I look forward. 

MOTION  RE    PROMOTION    OF 
TOURISM 

THE VICE-CHAIRMAN (SHRI M. 
GOVINDA REDDY) : Now we shall take up 
the next motion, the one about promotion 
of tourism. Who will move it. Mr. 
Vajpayee? Your name stands first. 
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"The only point which we would 
emphasise here is that in recom-
mending that the State should build 
more hotels we are not necessarily 

implying that the State should also 
undertake the management and running 
of all the hotels that it builds. The 
service which a hotel provides is 
essentially personal in nature. It also 
needs a fair amount of expertise. Even 
with the best of service there will be 
dissatisfied customers." 
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The VICE-CHAIRMAN (Shrimati 

Jahanara Jaipal Singh): Mr. Vajpayee, you 
have taken over 20 minutes. Please try to 
finish. 

 

 
The question was proposed. 

THE VICE-CHAIRMAN (SHRIMATI 
JAHANARA JAIPAL SINGH) : As there are a 
number of speakers, Members will please 
restrict their speeches to ten minutes' duration.   
Shri A. M. Tariq. 
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THE VICE-CHAIRMAN (SHRIMATI 
JAHANARA JAIPAL SINGH): Please finish. 

SHRI A. M. TARIQ: I will take another five 
minutes. 

THE VICE-CHAIRMAN (SHRIMATI 
JAHANARA JAIPAL SINGH) : Please take two 
minutes at the most. There is a long list of 
speakers. 
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THE    VICE-CHAIRMAN   (SHRIMATI 
JAHANARA JAIPAL SINGH) : Please finish. 

SHRI A. M.    TARIQ:    I    will take 
another five minutes. 

THE    VICE-CHAIRMAN  (SHRIMATI 
JAHANARA JAIPAL SINGH) :  Please take 

two minutes at the most. There is a long list 
of speakers. 
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SHRI M. S. OBEROI (Bihar): Madam 
Vice-Chairman, I rise to support the 
motion now before the House. This 
Report of the Ad Hoc Committee on 
Tourism which is popularly known as the 
Jha Committee's Report is the most 
important document that has emerged, in 
so far as the tourist industry is concerned. 
The Committee has examined numerous 
problems. But one of the major 
recommendations which have been made 
by this Committee is the formation of a 
corpora- 
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tion on the lines of joint stock companies. In 
my turn, I will mainly deal with this important 
issue having in view the short time which I 
have at my disposal. 

An analysis of the trend of foreign tourists' 
arrivals in India shows that there has been a 
decline of 3.9 per cent, in 1962. But if you see 
the entire picture of the tourist traffic coming 
from the various countries, the position is quite 
different. I am giving you these quotations 
from one of the articles which appeared in the 
Press some time ago. According to my 
thinking, there has not been any decline in the 
number of foreign tourists during this period. 
The Report which has been prepared reveals 
that there has been a big fall in the tourist 
traffic and that for that very reason, a 
corporation should be set up and that the hotels 
should be built in India and that an amount to 
the extent of Ks. 22 crores should be spent for 
this purpose. Well, we have got to see whether 
there has been any decline in the number of 
tourists, but when there has been no decline in 
the number of tourists, where was the neces-
sity of spending Rs. 22 crores to build hotels 
all over the country? Well, that shows that the 
decline was not due to the shortage of 
accommodation. But the decline was very 
small, which was due, I should say, to the 
emergency which arose. It was on account of 
the emergency that that small decline was 
there but it was not ■due to the fact that there 
was a big shortage of accommodation. But 
they say that it was mainly due to the shortage 
of accommodation, that a corporation should 
be set up and Rs. 22 crores should be spent on 
building these hotels. Well, in support of my 
view, I would place before you the following 
figures. Western Europe sent more tourists to 
India than other areas, the foreign tourists from 
this region accounting for 28.1 per cent in 
1962 as against 26 to 27 per cent in the 
previous years. 

SHRI RAJENDRA PRATAP SINIIA 
'Bihar):   May    I intervene for a mo- 

ment to get a clarification? If you refer to 
Appendix II of the Report of the Ad Hoc 
Committee on Tourism, you will find that 
statistics of tourist arrivals in India have been 
given. From Western Europe, in 1961, 38,268 
people came, whereas in 1962, 37,740 people 
came. 

SHRI M. S. OBEROI: Yes, I am coming to 
that; where has been the fall, I will tell you. 
And that fall is not so important. 
(Interruptions) I am just coming to the 
countries where there has been a fall, and that 
is not so important because, if there is a fall, it 
is on account of the emergency. But the 
countries which bring us more tourists, they 
were not at all affected. Now if I give you 
those figures it will be very clear to you. 
There was an increase in the number of 
tourists in the high-spending category. It is the 
United States of America the increase was 
from 82,038 in 1961 to 83,318 in 1962. The 
number of North American tourists— 35,075 
in 1962—was double that of 1957. 

SHRI RAJENDRA PRATAP SINHA: 
Where are these figures? 

SHRI M. S. OBEROI; I am giving you these 
figures; you will find them somewhere. The 
Tourist Department is well aware of these 
statistics. 

SHRI RAJENDRA PRATAP SINHA: But 
they say that it is not so much; they say that in 
1961 it was 33,268 from Canada and the 
U.S.A. and it rose in 1962 to 35,075. 

THE MINISTER OF SHIPPING IN THE 
MINISTRY OF TRANSPORT (SHRI RAJ 
BAHADUR):    That is right. 

SHRI RAJENDRA PRATAP SINHA: But 
you say that it was 82,038 in 1961 and 83,318 
in 1962. Where are you getting these figures 
from? 

SHRI M. S. OBEROI: Well, I will support 
these figures. The number 'of   North    
American    tourists—35,075 
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[Shri M. S. Oberoi.] in  1962  was  double 

that  in   1957.   Is it not correct? 
SHEI RAJENDRA PRATAP SINHA: That 

is correct. 

SHRI M. S. OBEROI; Tourists from the 
United States formed the largest nationality in 
1962—24-7 per cent of the tourists. The 
increase in the number of tourists from South 
America since 1957 has been three fold, 
having risen from 535 in 1957 to 1593 in 
1962. Tourists prefer to make Delhi the point 
of arrival rather than Calcutta or Bombay. 
Visitors disembarking at Palam and Safdarjung 
increased from 21,946 in 1960 to 31,650 in 
1962. Delhi is the most important city and you 
can see from these figures whether there has 
been a decline or an increase. These are the 
figures which nobody can conceal. If there was 
any decline, it was, I should say, a small 
percentage, i.e. 19 per cent from Africa and 22 
per cent from East Asia and some drop from 
Europe; but not from Western Europe; as a 
matter of fact there has been an increase from 
Western Europe. 

Now coming to hotel accommodation, if 
you take into consideration the expenditure 
over tourism and the earning of foreign 
exchange from the same source, there has been 
an increase in terms of percentage. The 
increase was 5.5 per cent in 1961-62 as against 
5.4 per cent in 1960-61 and 4.4 per cent in 
1959-60. So the foreign exchange earning has 
been on the increase as compared to the 
expenditure incurred on tourism. So, it is 
apparent that there has been a small decline, 
but I again repeat that the decline in the 
number of tourists is not due to shortage of 
accommodation but more or less due to other 
causes. The Government of India has men-
tioned in their report the. incentives they have 
given to the hotel industry. I accept it, that 
these incentives have been very beneficial; 
without these incentives the hotel industry 
could not have advanced, thanks to the hon. 
Minister. Shri Raj  Bahadur, who has 

taken   a  personal  interest  in   getting these 
incentives, and it is on account of  these   
incentives     that   there  has been a big 
advancement in the hotel industry itself.   Now 
what  are those incentives?    The      incentives      
are— the report    mentions    them— release of 
foreign exchange for the import of essential  
equipment,  loans     from the Industrial Finance    
Corporation    and State Finance    
Corporations, and income-tax exemption    for 
new hotels. These  incentives,     as  I   said   
before, have been very    very helpful.   This 
Committee in its report observes that the 
Tourist Department estimates that to provide 
the additional hotel accommodation   required  
to  cope  with the anticipated  growth     in  
tourist  traffic about twenty crores of rupees 
would have to be invested in  the next five 
years.    The  report  further  says   that it    is      
extremely    doubtful-^this    is very  important     
for  the     House  to mark—whether      private      
enterprise can  find  the   estimated     capital  
and adds "that private enterprise is more likely 
to concentrate on luxury hotels rather than on 
smaller and modestly-priced  hotels,   and      
that   the   public sector  will  therefore  have to 
play  a major   role  in  providing     additional 
hotel accommodation."   The history of the 
private sector shows  that  in the last five years 
and in the coming five years they are making an 
investment of  about fifteen     crores.    They  
have already  spent     about  seven to  eight 
crores of rupees on the hotels which have 
already been  built.   They have also plans  and     
arrangements to the extent  of another     seven     
to     eight crores for the hotels to come up in 
the private     sector     in     the    next     five 
years.   I would like to know how the 
Government has come to   the conclusion that 
the    private sector    is    not capable  of  
providing  the  finance  for building these hotels 
in India.   When I   say  that   seven   to  eight   
crores   of rupees have been spent on the hotels 
already,  I mean that this investment covers the 
big cities, like Delhi, Calcutta, Agra, 
Ahmedabad and Bombay. Now in   Delhi alone 
the industry have spent Rs. 3,55,00,000.    In 
Calcutta the 
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hotels have schemes in hand, and they are 
spending to the tune of Rs. 4,50,00,000. In 
Agra a hotel has come up with 100 rooms 
costing Rs. 50,00,000. In Ahmedabad a hotel 
has come up with 50 rooms with a capital of 
Rs. 25,00,000. In Bombay Hotel-Natraj has 
come up at a cost of Rs. 65,00,000. Also 
another hotel, the Sun-N-Sand, with 100 
rooms has come up in Bombay at a cost of Rs. 
50,00,000. Again in Bombay a project - i a 
new hotel with 400 rooms is goin« to be 
launched for which the financial arrangements 
are readily avsi' ; it will cost about Rs. 
4,00,00,000. All this shows that the private 
sector has an investment to the tune of about 
fifteen crores of rupees, which they have 
already spent in part, and are going to spend 
the balance in the next five years. Now the list 
which appears in this report is for the few 
hotels which have still got to be built in some 
places in India. WelL if you take the list of 
these hotels, you do not need more than 700 
rooms. These 700 rooms will hardly cost about 
2J crores. It should not be difficult for the 
Government to assist the hotel industry to find 
this sum of Rs. 2J crores. Half the amount will 
be found from the Industrial Finance 
Corporation and the State Finance 
Corporation, and for half the amount, about 
Rs. 1£ crores, if the Government puts in a 
revolving fund to the tune of that amount and 
advance that amount against the security of 50 
per cent, as a second mortgage on these hotels 
on which the loan has been advanced to the 
Industrial Finance Corporation, there should 
be no difficulty in building these hotels in the 
private sector. 

Coming to the private sector and public 
secor—I would like to draw the attention of 
the hon. Minister— 

SHRI RAJ BAHADUR: Thank you. I am 
sorry. 

SHRI M. S. OBEROI: About the public 
sector and the private sector I have got to say 
only a few words. This question  of   public    
sector   and 

private sector arose in 1956. The hon. 
Minister, then Sardar Swaran Singh, made the 
following statement. That was, of course, in 
connection with the Ashoka Hotel, but that 
gave out the laid down policy of the 
Government as to what policy they were 
going to pursue. It is surprising that the Gov-
ernment forgets their undertakings or policies. 
Even if the Minister makes a statement on the 
floor of the House, sometimes it is forgotten, 
intentionally or unintentionally. Whatever 
happens, it appears that more or less it is not 
put into practice. It reads: — 

"Doubts have been raised about the 
capacity of Government to run the hotel. I 
may straightaway say that it is not the 
intention of the Government to enter into 
this hotelier business in any big way, but in 
this particular case having been ^convinced 
that there was a necessity for having a first 
class hotel and having exhausted all steps 
that could reasonably be taken to attract 
private capital, Government had no option 
but to step in and put in the money with this 
precaution that the controlling interest in it 
was acquired by the Government." 

It shows very clearly that the Government had 
absolutely no intention to come into the 
picture to build hotels in the public sector. 
Now a very important report which was 
submitted by the Estimates Committee the 
same year in October, 1956 says: — 

"That the Committee are definitely of the 
opinion that the hotel industry is 
preeminently suitable for the private sector 
and that the public sector should not 
encroach upon this sphere." 

I am sure the hon. Minister in reply to my 
contention will say that the public sector is 
not going to run the hotels, that the public 
sector is only going to build hotels. I know it 
from the practical side as to what will happen. 
At that time, when the hotels   are  built,   Rs.   
25   crores  have 



4051 Statement on [ RAJYA SAHBA ]    Promotion of Tourism    405, 
[Shri M. S. Oberoi.] been spent, the 

Government will invite tenders, or they will 
do it by auction. Then what will happen? It 
will go very high in auction or in tenders. The 
result will be that the hoteliers have got to 
raise their room rates, thereby the whole 
object of earning the foreign exchange is lost. 
When there is bound to be an increase in rates, 
do you think people from other countries will 
not object to these high rates as compared to 
other countries in the world? I am sure not less 
than Rs. 60 to Rs. 70 per day for the Single 
Room will be the rate for these hotels. 

SHRI P. N. SAPRU: What is the rate per 
diem in Delhi, Calcutta, Bombay or the Grand 
Hotel? 

SHRI M. S. OBEROI:     It   is Rs. 50 
per day including meals. 

SHRI P. N. SAPRU: Is that not very big for 
the private sector? 

SHRI M. S. OBEROI: What has happened in 
Bombay? A piece of land was to be given to 
build a hotel. Tenders were invited. On the 
tenders the land went up to—you will not 
believe—Rs. 2,650 a sq. yard. 

SHRI RAJ BAHADUR: Whose bid is that? 

SHRI M. S. OBEROI; Why has it gone so 
high? Because the Government has asked for 
tenders. The result was that all the State 
agents got together. Out of the five tenders 
there was only one hotelier. All the others 
were estate agents. They wanted to get hold of 
that land and use it for purposes other than 
probably a hotel. So, a hotelier gave a high 
tender to save this hotel project from the 
hands of certain speculators. It was only with 
that idea that the price of the land went up so 
high as that. With all that, still the hotel will 
come up and I can assure the hon. Minister 
that if it is properly built, as it should be built, 
if one knows how to build, still the rates will 
be maintained, not 

high but parallel to other hotels during that 
time. 

Now coming to my point, the hon. Minister 
will say in reply that when these hotels are 
ready, the Government will not run them. It 
will go to the private operators. And what will 
be the advantages and disadvantages? 

I will read out how the mind of the 
Government is working as far as foreign 
operators are concerned. The Jha Committee 
says: — 

"It would be preferable to entrust day to 
day operation and management to State-
owned hotels, to hotel operators, Indian or 
foreigners—the latter would have the 
advantage of helping to attract tourists 
through their international contacts." 

So what will happen? These Government built 
hotels will not go to private operators but 
foreign operators will be invited and they will 
be entrusted with the running thereof. What 
does the Hotel Standards and Rate Structure 
Committee say? I would like to read out this 
extract to you and then you will know how the 
mind of the Government on foreign operators 
works.    It says: — 

"It has been brought to our notice that 
some of the hotel interests abroad are 
interested in building and operating hotels 
in India. The Committee wishes to record its 
opinion that it has been struck by the 
manner in which profits made by the hotel 
industry in India since the advent of 
independence have been, generally, 
ploughed back into it in order to improve 
hotel standards and to build new and 
modern hotels. What is needed in the opi-
nion of the Committee is not the advent of 
foreign operators but the giving of every 
kind of encouragement and assistance to 
Indian operators who have proved 
themselves to be competent in the building 
and running    of    modern    hotels.     The 
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Committee does not think that it would be 
proper to permit foreign operators to 
establish themselves in india. It is strongly 
of the opinion that it welcomes any 
financial assistance from foreign countries 
in the same manner as provided for in other 
industries in India, as well as from 
institutions like the World Bank, the Import 
and Export Bank and the like. It would 
definitely be detrimental to the interest of 
the Hotel Industry to permit the 
establishment of foreign operators for which 
step the Committee finds neither 
justification nor necessity whether in the 
public or the private sector." 

4 P.M. 

There can be no better report than this which 
has been submitted by the Hotel Rates 
Structure Committee and this has been 
accepted by the Government of India and on 
the face of it, the same Government are still 
thinking of inviting foreign operators to come 
to this country. Well, if you still prefer, if you 
still want foreign operators to come to India, 
let them come forward and collaborate with 
the Hotel Operators in India so thdt the 
management at least remains in the hands of 
the Indian operators. We do not object to that 
even. At the same time let them make an 
investment. It may not be that the investment 
should be entirely of India, entirely of Indian 
capital and they should be only asked to invest 
15 or 20 per cent. Let them bring 49 or 50 per 
cent. We have 50 per cent. That is very fair 
and square but if you want to bring foreign 
operators here only with 20 or 25 per cent, 
investment, I think it is very unfair to this 
industry. 

SHRI AKBAR ALI KHAN (Andhra 
Pradesh) ■ Why do you apprehend that the 
Government is thinking of bringing foreigners 
for this purpose? 

SHRI M. S. OBEROI: They have said so in 
their report. 

SHRI AKBAR ALI KHAN: In this report I 
do not see that. 

SHRI M. S. OBEROI: They say that they 
would give preference to the foreign 
operators. Why? It is because these hoteliers 
will have long contacts and they do long 
promotion. That is all the reason given. I 
would like to know this. The hoteliers do not 
generate business. They do not promote 
business or do publicity. It is the travel agents 
and the air lines that generate business. 

SHRI RAJ BAHADUR: Do I take that he is 
against foreign collaboration in the hotel 
industry? 

SHRI M. S. OBEROI: No, 1 am not against 
it. If at all you bring foreign operators, let 
them not come with substantial investments. 
Let them come on those lines or on those 
agreements which the Government of India 
has already accepted. There has been an 
agreement which has already been accepted 
for foreign collaboration. I myself have 
collaborated in one of the companies. What is 
that collaboration? This collaboration is to 
know a little bit of know-how but the 
management remains in the hands of Indians. 

SHRI AKBAR ALI KHAN: Will you not 
admit that the Swiss have developed it as a 
technique? 

SHRI M. S. OBEROI: Why only the Swiss? 
The Americans, Italians, they also know the 
know-how and they are good operators. I shall 
have no objection to that but for God's sake, 
do not give them further concessions. Let 
those concessions be limited only to those 
which the Government of India have already 
agreed to. The Collaboration Committee of 
the Government of India have already come to 
certain decisions that if there is going to be 
certain collaboration, it will be On those lines. 
Why should new incentives be given to any 
other foreign operator by giving more faci-
lities than otherwise have been given 
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remarks  I support the motion. 
SHRI A.  D.  MANI     (Madhya  Pradesh) ;      

Madam,  the     report  of the Ad Hoc 
Committee on Tourism would have been a far 
more valuable document if non-officials had 
been included on  the Committee.   As  the 
House  is aware,      the      Committee      
consisted of       officials       only     and     it     
is natural,  therefore,  that     they  should have 
come to the conclusion that the expansion  of 
the  hotel   enterprise  in India can only be in 
the public sector.    I do not agree with my 
frienc, Mr.    Oberoi,    that    there    has    I a 
decline in the tourist traffic.   He is perhaps 
right in saying that there has been  increase   of  
tourists     compared with the figures of 1957 
but there has been   a  decline  in  the  tourist  
traffic from 1960 to 1961 in terms of percen-
tage over the figures of the preceding years.   
This     should cause    us some concern but 
there is no point in false parallels  being cited  
as for example that  Britain earned     576 
millions  or about  274  crores     from the  
tourists. The fact,    of the    matter    is—and    
I am very    sorry to    say—that    India is not 
Britain.   We do net have those attractions    for    
the    foreign    visitor which Britain has, 
neither do we have the attractions of Italy 
which has got its     architectural      
monuments,      its romantic   parts,   its   
cultural   heritage from   the  middle     ages.   
We  do  not have ah these advantages but still it 
is a matter of    satisfaction that    the categories 
of tourists from the various parts    of    the   
world    like    Western Europe, the U.S.A.   and  
South  America have been increasing during 
the years  from   1957     up  to the  present 
time.    I would like to say in regard to the 
suggestion made by the Committee  that   a  
Corporation  should be set up to enable the 
hotel enterprise to expand in the public sector, 
that I am not in favour of their recommen-
dation.   I do not think that the Indian hotel 
industry has been  given a fair trial.    My 
friend, Mr. Oberoi, himself would  tell  the 
House,  if some questions are put to him, that 
even in re- 

gard to the construction of his hotel in Delhi 
which has not yet been completed, he has not 
received the necessary foreign exchange and 
co-operation in the matter of suPPiy of articles 
necessary for the construction of the hotel. It 
may be that there is a shortage of cement or 
steel. The fact of the matter is that building 
construction has suffered a setback in our 
country   .   .   . 

SHRI RAJ BAHADUR: Ilia he made that 
complaint? 

SHRI A. 'D. MANI: I am asking him 
because   .    .   . 

SHRI RAJ BAHADUR; He has no* made 
that complaint. 

SHRI M. S. OBEROI:    No. 
SHRI A. D. MANI: But you are not building 

it quickly. Shortages are there. 
SHRI M. S. OBEROI: That may be because 

of certain procedural delays. 
SHRI RAJ BAHADUR; We have gone out 

of our way to help the hotel industry in regard 
to all these items of short supply. 

SHRI M. S. OBEROI: There I accept, but 
procedural delays or administrative   delays   
are  there   .    .    . 

SHRI A. D. MANI: He has mentioned it as 
administrative delay. I have talked to him 
about his personal difficulties and that is why I 
am expressing it on the floor of the House. I 
would like to say that the private sector must 
be given a chance of expanding the hotel 
industry by generous assistance from the 
L.I.C. and the State Bank of India. If the 
Government of India were to give a policy 
directive to the State Bank to afford credit and 
overdraft facilities for the construction of 
hotels, it might be possible for the private 
hoteliers to come into the field and construct 
more hotels. I do not think, as long as the steel 
industry has not been a substantial success in 
our country, the Government  can  come 
forward  and  say 
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that they are going to run the hotels also. They 
have not made a conspicuous success of 
departmental catering, for example, on the 
Railways. In a matter like this at least in the 
matter of culinary art   .   .   . 

DR. A. SUBBA RAO (Kerala): Neither has 
the private sector made   .   .   . 

SHRI A. D. MANI: You go tc the private 
sector and you get better food than in the 
Railway restaurants. In any case the private 
sector should be given an opportunity in this 
field where it can show initiative which may 
not be within the range of departmental 
officials or those officials who have to man 
the public corporations. 

A reference was made to the policy of 
prohibition which has been followed in the 
States. No greater damage has been done to 
our prospects of tourist traffic than that 
unfortunate Frederick March incident in the 
South when a film actor was arrested for 
possession of about three ounces of brfndy. 
That arrest got a very bad priHicity for us in 
the American Press jd^Pthat incident took 
place in 1959-^F-and I am not correlating the 
fall in the traffic to what happened there—but 
there seems to be some kind of a connection 
between the Frederick Mi.rch incident and the 
decline in the tourist traffic. It is too late for us 
to advise the Government to give up 
prohibition. Rightly or wrongly, the Congress 
Party which is the ruling party in the country, 
has accepted prohibition as a more important 
plank in its programme than even the setting 
up of steel plants. As long as that is the policy 
of the Congress Party and the party in power, 
we can do nothing more about it excepting to 
complain but it is possible for the Minister to 
advise the State Governments not to ask for 
any kind of permit from a person who comes 
for a six months' sojourn in the country on a 
foreign passport. Any person coming with any 
foreign passport should be regarded as a 
tourist. He need not necessarily come for 
sightseeing. A person holding a foreign 
passport, with a visa endorsed by us, 

876 RSD—7. 

for a limited duration of stay should be 
allowed to get his drinks without any kind of 
restriction or without seeking the permission 
of the excise authorities. Madam there is also 
room for the Government to revise its decision 
about banning public drinking. I know that 
public drinking, in the Indian set-up, would be 
considered bad example. But in the European 
setup, drinking in one's own room is far more 
offensive than drinking at a public bar. In 
Britain, if you are told that a man is having his 
drink in his room, that shows that he has 
reached an advanced stage of drinking. That is 
what it shows in Europe and in the United 
States if the man takes his drink in his room. I 
think the Minister should advise the State 
Governments that as far as foreign tourists are 
concerned, they should be alio ed to take their 
drink publicly, in the bar and there should be 
no restriction whatsoever. 

My good friend Shri Tariq made a reference 
to organising night entertainments. I am glad 
that the suggestion came from an important 
member of the Congress Party. If the 
suggestion came from us, all sorts of motives 
would be attributed to us. There is no doubt 
that the absence of high life and night 
entertainments is one of the serious drawbacks 
and this drawback prevents more tourists 
coming to this country. We cannot be very 
puritanical in this respect. Some time back 
there was sa incident. In Calcutta, they have 
got novel ideas about organising night 
entertainments. At the time when the late Dr. 
B. C. Roy was the Chief Minister of West 
Bengal, they were a little more liberal about 
night life in Calcutta and one enterprising 
hotel went to the extent of s'aging a show in 
which a lady artiste was shown as taking her 
balh in a tub of beer and all the spectators 
were applauding. Just then the police swooped 
down on the scene and arrested the lady and 
the spectators also. Now, I am not suggesting 
that our night life should be on the same lines 
because the poor lady after having to bathe in 
beer .   .  . 
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SHRI G. RAJAGOPALAN (Madras): Was 

Mr. Mani also one of the spectators? 

SHRI A. D. MANI: I read it in the papers. I 
am a diligent reader of newspapers and I am 
only mentioning this incident here. What I 
want to say is we should not be too puritanical 
in this matter. 

SHKI RAJ BAHADUR: Was it liquor? 

SHRI A. D. MAN!: No, it was beer. I am 
told. Not champagne, though, ladies are 
supposed to bathe in cha-pagne. 

SHRI RAJ BAHADUR: Was it a liquor 
business in that case? 

SHRI A. D. MANI; No, she was ar-restad 
for indecent exhibition. 

SHRI N. M. LTNGAM (Madras): Dr. Roy 
was arrested? 

SHRI A. D. MANI: He was not there. 

SHRI N. M. LTNGAM: For organising it, 
was he not arrested? 

SHRI A. D. MANI: He did not organise it. A 
hotel organised it. This was in West Bengal 
and the show was running for some days, 
when on somebody's suggestion, the police 
came down and arrested the poor lady who 
had already had to undergo a bath in beer. 
And they arrested the spectators who watched 
the s~ene. 

THE VICE-CHAIRMAN (SHRIMATI 
JAHANARA JAIPAL SINGH):    It is time. 

SHRI A. D. MANI: Just two more minutes. I 
have two more points to make. We need not 
organise night entertainments on those lines. 

AN. HON. MEMBER: He is entertaining. 

SHRI A. D MANI: I am just mentioning it. 
We should be a little mnrr> liberal about 
organising night entertainment.   But the 
danger in the Gov- 

ernment doing these things is we might get a 
caii-attention notice from Mr. Tariq or a short-
notice question about call girls and so on, 
because ail these things go together. So one 
has got to ba very careful in offering night en-
tertainments. 

Finally I have to make a suggestion about 
our publicity. I think, Madam, that there is 
room for coordination of our publicity in the 
Indian Airlines Corporation and the Air India. 
The joint committee on national undertakings 
in Britain advised that as far as the B.O.A.C. 
and the B.E.A. are concerned, there should ba 
coordinated publicity. If the Air India does 
some publicity for attracting tourists and if 
publicity is also done by the Indian Airlines 
Corporation by publicising places which the 
tourista should visit, this may enable more 
tour'sts to come over to visit our country and 
also help us to augment our foreign exchange 
earnings. 

SHBI M. RUTHNASWAMY; (Madras): 
Madam Vice-Chairman, my interest in tourist 
traffic be^an years ago when in the last days 
of British rule, I was appointed a member of a 
tourist traffic committee which went round the 
country to observe the facilities given to 
tourists and made a report. The fact is that the 
tourist industry is not in a flourishing con-
dition and our tourists are counted in lakhs 
only, whereas if we are to earn an appreciable 
amount of revenue from the tourist industry, 
our tourists should be counted in miUions as 
they are counted in England, Italy, 
Switzerland and so on. As Mr. Mani said, we 
cannot hope to attract tourists from America in 
the same numbers which Europe attracts, 
because after all, Europe is the nursery of 
American civilization an-J culture and the 
American would like to go and visit the 
homeland of his civilization and culture. We 
cannot expect the Americans or the Europeans 
to come in such laree numbers to OUT country. 
But I do not see why we should not attract 
tourists    from South Asia 
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and Southeast Asian countries, which derive 
their culture and civilisation to a large extent, 
from Ind^a. I do not think any special efforts 
are being made either by the Tourist De-
partment or by our embassies in South Asia 
and Southeast Asia_ to boost the tourist traffic 
in our country, JQ order to attract tourists, we 
must males India worthwhile visiting, 
worthwhile touring. There must be a number 
of tourist attractions. Not only should the 
places be made attractive and more 
information given about the routes and places, 
but also, as Mr. Tariq and Mr. Mani have sug-
gested, there should be social occassions for 
tourists. I remember having a talk with the 
Maharaja of Travan-core, who is also 
interested in the tou ist traffic* and he said 
that the great complaint of tourists from ab-
road was that when their visits for the day are 
over, when they had gone round and seen 
places, at the end of the day, they are at a 
loose end, at a blind alley. At the end of the 
day. they do not know what to do with 
themselves I do not say that we should build 
UP night clubs or organise night clubs. But 
some kind of entertainment like exhibition of 
our dances or some musical concerts or 
ballets, should be organised on a systematic 
s^ale so that the tourists, whether they go to 
Calcutta or Madras or Delhi or Bombay, 
could, after their tours for the day are over, 
after thev have had their night meal, they 
coul^ be entertained by our artists and fhown 
some peeps into our cultural resources. 

I agree that the hotel industry should be 
largely in the private sec-tor. I do not think 
any Government department which 
degenerates in the course of a few years into a 
bureaucracy, will have that personal touch 
which is necessary for making touristy -feel at 
home, largely, the tourists industry should be 
in private hands. It is only in far-off places, in 
places where there are only one or two 
monum°nt? of archaeological interest but 
which are worth visiting and which   are  a  
symbol  and  illustration 

of our ancient civilisation and culture, it is 
only in those places that Ihe Government 
should build rest-houses providing not only 
lodging but also boarding. And I might 
recommend to the Government of India the 
example of the Government of Madras which 
has built a first class rest-house in 
Mahabalipuram and which has attracted 
hundreds of tourists ever since that facility was 
offered. Also the Madras Transport Service 
has organised special luxury buses for 
carrying passengers from Madras to 
Mahabalipuram, Kancheepuram and other 
places of interest nearby. Here I should like to 
make a special plea that the tourist places of 
the South, the pilgrim centres, the temple 
towns of the South, should get much greater 
publicity at the hands of our pub'icity agents 
whether in India or abroad. After all, the 
civilisation and culture of India ros2 in the 
South. It is not any geologically but 
historically also the South is more ancient 
than the North. There in the South we have 
specimens of culture and architecture which 
are not to be found anywhere else, not only in 
India, but anywhere else in the world. The 
Dravidian temples which sire so characteristic 
of South Indian culture are worth visiting and 
if only they were publicised—the temples of 
not only Kancheepuram but of Chidambaram, 
of Maiurai, of Tiru-hirapalli, of Srirangam. of 
Rame-swaram—they would attract the 
tourists. The corridors of Rame-swaram were 
described by that great Architectural historian, 
Fergusson, as one of the greatest pieces of old 
architecture!. Now tourism in this country 
means landing in Bombav or Delhi, going to 
Agra and if at all to Sanchi and then going 
back home, whereas the real places, the real 
historical places, the real places of interest in 
India are in the South. 

Apart from affording these attractions 
certain obstacles should bf» remove-* which 
stand in the w*y of the devetopment of tourist 
traffic. Our customs officials must be taught 
manners and courtesy. There have been- 
innumerable cases of the tourists* 
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[Shri M. Ruthnaswamy.] trunks and boxes 

being turned upside down and the clothes and 
articles not being replaced but the tourists 
being put to the trouble of repacking their 
boxes and trunks whereas if you contrast it 
with the behaviour of customs officials in 
other countries—I do not say that my 
experience is exceptional wherever I have 
gone, whether Italy or Spain or France, the 
customs officials just look at you and then 
chalk your baggage as if saying, *You are a 
tourist, you are a visitor and we are not going 
to subject you to the indignity of having your 
trunk and boxes searched'. Of course we run 
the risk of smugglers getting through but then 
smugglers can be caught if you have a proper 
intelligence service, if you carry out proper 
anti smuggling operations, and if you have a 
coast guard guarding the coast all round the 
country. You have no coast guard at all and 
how can you say that smuggling would not 
flourish? 

Our train travel also must be made much 
more comfortable. It is not every tourist that 
can travel by air. Our first class coaches must 
be made comfortablta and catering must be 
made suitable to European and foreign 
tourists. T;n other ways aiso. our railway 
officials and others should be instructed m the 
art of attracting tourists. 

With regard to drink rules, not only should 1 
permits be automatically given to tourist; but 
We must bear in mini that the tourists dislike 
drinking by themselves. Mr. Mani pointed out, 
solitary drinking is the extreme step which a 
drinker takes. It is the last step before final 
downfall. Drinking is a social occasion, is a 
social practice. You enjoy drinking onlv when 
you drink in the company of your fellows and 
a tourist especially if he is allowed to drink by 
himself and sees his Indian friends sitting 
around glum and sulky, does not enjoy his 
drink. So I think that the drink permit that is 
issued to foreign tourists should also carry 
with it the 

permit to allow the tourists to offer drinks to 
their Indian friends and to allow the mdian 
friends to offer them drinks. 

These few suggestions, • if adopted, will, I 
think, go a long way to develop our tourist 
traffic but I think that the Government is not 
doing enough to develop tourist traffic. They 
should make much greater effort in order to 
develop it because if they did it, it will be one 
of the greatest sources of income to the 
country. 

SHRI P. N. SAPRU: Madam Vice-
Chairman, I do not share Mr. Mam's 
complaint that the composition of this 
Committee was entirely official. Normally I 
am for mixed Committees or Committees of 
non-officials but T think there is at times an 
advantage in having a Committee of officials 
and this Report shows that the officials who 
handled this problem have brought to bear 
;upon their task a broad mind. 

Now, the tourist traffic declined by 3-9 per 
cent, before the emergency and that was the 
immediate reason for the appointment of.this 
Committee. We are a country with about a 
hundred and fifty p'aees of interest. We have 
got some ancient monuments both in the 
North and the South, particularly as Mr. 
Ru'hnaswamy emphasied in the South and 
In^ia should be a place of interest to 
foreigners. If Switzerland make^ a la"ge 
revenue out of her tourist traffic, if Italy and 
Spain make large revenues out of their tourist 
traffic there is no reason why we should riot 
also make some revenue out of our tourist 
traffic. Of course th°re is one great d'fficuity so 
far as this country is concerned: nirt of the 
year or nearly eight month" of the y°ar are not 
fit for travel, We have got a long hot summer 
and people do net like to travel in the hot 
months. But even in hot months we have the 
h'll stations; we have Kashmir aud all these 
can be dDv^lor>ed as tou^'st centres and 
tourism can be a good foreign exchange 
earner. 
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If we want to afctraet tourists we miiiit 

understand the mind of the tourists and 
for that ofcourse we need good pubiicity 
officers who will seii our country to them 
and sell their country to us. 

Now, I would like to say one or two 
words about the private and the public 
sector. I notice that a prominent hotelier, 
Mr. Oberoi, was very vehement in his 
criticism of Government so far as its 
intention to take over partly the hotel 
industry was concerned. I do not think 
that these big questions can be looked at 
from the point of view of vested interests. 
They must be looked at from the point of 
view of the country as a whole and I have 
often felt that the hotel industry can be a 
good earning business; it can relieve the 
taxpayer; it can be made profitable if 
Government runs hotels in an efficient 
manner. They can be made profitable and 
the profits can go to lower the burden of 
the very heavy indirect taxation which the 
middle class people have to bear in this 
country. Therefore, speaking for myself, 
while I would not eliminate the private 
sector entirely in the hotel industry, I 
would attach greater importance to the 
public sector in the hotel industry than to 
the private sector. 

May I also say that we need to learn a 
great deal from foreigners so far as the 
running and management of hotels are 
concerned? I suppose Mr. Oberoi, as a 
hotel proprietor, has found the foreigner 
useful in running his hotels and I see no 
reason why we should not engage 
foreigners as helpers to teach the running 
of hotels. One thing that the Indian does 
not know is how to run a hotel and we 
need the Indian to learn that. May I also 
say that it is necessary for us to revise in 
the twentieth century some ideas which 
our ancestors did not have but which we 
have developed in the course of our 
national struggle? We have got a highly 
puritanic attitude towards drink. Now 
people outside India do not share that 
attitude. They do not look upon drink as a 
heinous sin for 

a man to have after a bard day's work if a 
man iikes to have a iittle whisky or a little 
brandy to cheer him up. And he would 
not like to drink by himself. In fact, if you 
have any experience of drink, you will 
Know that it is dangerous to drink by 
yourself. You get drunk if you go on 
drinking by yourseif. In company you 
will maintain some control over yourself. 
Therefore, there should be considerable 
relaxation of rules so far as drinks are 
concerned in our hotels. I know that. I 
had some American friends staying in the 
Ashoka Hotel and. they did not like the 
fact that they had to drink in their rooms. 
They wanted to have drinks in the public 
rooms. I think it is natural. Also, we shall 
have to revise soma of our views on what 
is called night life. I do not like to use the 
words 'night club' which seems to have a 
bad odour in this country. People do not 
know what a night club is. But I think it 
is necessary to have good places of 
amusement for our tourist friends in this 
country. Even in small places there can 
be theatres or dances, if you like classical 
dances or something of that sort, to keep 
them engaged. I think that should  attract 
the tourist. 

It is surprising that the number of 
tourists who visit this country is less than 
two lakhs. Italy, whidh is a much smaller 
country, has got about two million 
tourists a year. Switzerland lives on 
tourist traffia. Spain which is politically 
not a very attractive country still 
manages, because of the bull fights and so 
on, to attract a large number of tourists. 
Here we have got some places of 
attraction for the person interested in art, 
culture and architecture. We have got 
great temples in the South, temples in 
Madurai, Rameswaram and Conjee-
veram. Then we have got here in the 
North the Tai, the Red Fort and so many 
other places of interest to persons 
interested in ancient history and 
anthropology. I, therefore, think that a 
serious effort should be made to develop 
tourism and for this purpose it is desirable 
to have a corporation 
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[Shri P. N. Sapru ;| on the lines 
suggested by the Committee. I would like 
to have on this corporation strong non-
official representation. I would not like it 
to be confined to officials. Also. I would 
not hesitate to widen, its scope so as to 
utilise the funds available from the 
Reserve Bank or the LIC. but I wou'd not 
trust the LIC funds or th9 Reserve Bank 
funds in the hands of private profiteers. 

With     these     remarks,  I  give my 
general support to this motion. 
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"From Hinduism grew two new religious 
faiths—Buddhism and Jainisnij two and a 
half millennia ago." 

 

THE VICE-CHAIRMAN (SHRIMATI 
JAHANARA JAIPAL SINGH) : This is going away 
from the point. 

 
SHRI RAJ BAHADUR: Madam, I am 

grateful to the House and in particular to the 
Members who have raisad this discussion. It 
very rightly .   .   . 

SHRI MULKA GOVINDA REDDY (Mysore): 
Madam, we s^nt one name, that of Shri 
Rajendra Pratap Sinhu; from our group, nobody 
has spoken on  this motion. 
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SHRI RAJ    BAHADUR:  I have   no 

objection. 
SHHI RAJENDRA PRATAP SINHA: 

Madam Vice-Chairman, I welcome the 
opportunity to speak on such an 
important subject as tourism which 
gives, as stated in this Report, 3 per •ent. 
of our export earnings. I wonder what 
steps Government has been taking, 
positive and active steps, to enlarge this 
tourist earning. I find that Government 
has been particularly negligent in this 
matter, in not taking any positive steps to 
enlarge these earnings. The Report goes 
on to say that although practically three 
years of the Kan are now over, the Plan 
allocation of Rs. 8 crores has not been 
properly utilised. It is stated here that the 
utilisation rate has been very low. I 
would like to know from the hon. 
Minister what has been the utilisation out 
of the sum of Rs. 8 crores allotted for 
tourism in the Third Plant out of which 
Rs. 3£ crores were to be spent by the 
Centre and Rs. 4i crores were to be spent 
by the State Governments. 

A point has been made about    the 
corporation    suggested by this Com-
mittee.    I  am strongly  in favour  of the 
establishment of such a corporation as 
recommended here.   I am one of those 
who would like to plead that the public 
sector should take a more active  part  in  
the development     of tourism in this 
country; otherwise, the tourist traffic is 
not going to develop, as is evident from 
this Report     Not only in the Communist    
and socialist countries, but even in 
countries where the capitalist economy is 
predominant, in those countries also, the 
State has taken an active part in the 
promotion of tourism.   By active part, I 
mean to say that they have invested  
money, they have formed corporations,  
they have hotels of all kinds.    All    these 
things should be done in India if we 
really want to do business. 

Now, coming to hotels, in spite of the 
facilities given and in spite of the public 
sector resources placed at the disposal of 
the private sector for the development of 
hotels, I am sorry that 

the private sector has not been forth-
coming for the establishment of hotels, 
and during the past few years, only 431 
rooms have been made available for the 
tourist traffic. Now, the Report has 
pointed out about the low-priced hotels. It 
is this corporation which can develop the 
low-priced hotels on a large scale at the 
various centres of India, to which tourists 
could be attracted and to which various 
speakers have referred. All these places 
which have been referred to and which 
can become a paradise for tourist traffic, 
can never attract any tourists, whether 
Indian or foreign, unless proper hotel 
accommodation— not only hotels but 
also motels—is provided there, and if the 
private Sector is not forthcoming to do 
that, It is for this corporation in the public 
sector to do that. 

Now, I would also like that the private 
lodging facilities should be utilised in the 
meanwhile for getting 

foreign tourists. In foreign 5 
P.M.   countries  my  experience has 

been that tourist offices maintain 
long lists of rooms available in big cities 
with private persons, where the visiting 
tourists may go and stay. This type of 
accommodation should be thought of in 
our country and I am sure the people here 
can make some money out of that as 
well. 

Now the tourists visiting India can 
encourage    further tourists    or    dis-
courage further tourists.    If they go 
satisfied  with     India,  they will pro-
pagate for   others to come   to   India, but       
if      they      go       dissatisfied, they    
will    ask    their    friends    not to visit  
India.    I have come    across many 
tourists who have been     very much 
dissatisfied with the treatment that they 
have received here in India, particularly at 
the customs posts.   On several occasions, 
on the floor of this House, this point has 
been made that the tourists get very bad 
treatment at the customs  posts.    But  
nothing has been done so far to improve it.    
The Minister for tourism should take this 
matter up on a very urgent basis with 
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Finance Ministry, so that the customs 
regulations or the customs formalities for 
the visiting tourists are so amended that 
they do not feel the vexatious and the 
hiirassing treatment that they get now. We 
visit foreign countries and we are cleared 
in a matter of seconds, not even minutes. 
Why should not such facilities be 
available to visiting tourists here? That is 
a point that must be examined, that must 
be given priority consideration. 

Now I would also like to support the 
view that the prohibition laws should be 
modified to such an extent that the 
tourists coming here enjoy life. They are 
at present going absolutely dissatisfied. 

Then the other point which I would like 
to urge is the package tour programme 
which has been recommended by this 
committee. When we go to foreign 
countries, we buy the tickets, all coveredi 
to go everywhere, including visits to the 
night clubs. Such a type of arrangement 
should be done here, so that the tourists 
coming here can be sure of what amounts 
they must spend, in all', to visit such and 
such places in India. 

The last point, Madam Vice-Chairman, 
I like to make is that we must develop the 
centres of entertainment, in thisi country. 
We have got our own culture and our 
own arts, which can be very well 
appreciated and be entertaining to the 
visiting tourists. Well, about the night life 
and the night club points have been made. 
I know that most of the members, even 
Members of Parliament and Ministers, 
going abroad enjoy night life and night 
clubs. 

SHRI A. B. VAJPAYEE; How do you 
know? 

SHRI RAJENDRA PRATAP SINHA: 1 
know from personal experience. And it 5s 
rather amusing to me that those very 
peoplei on coming back to India, talk    
about morality and about    not | 

going to night clubs or night enjoyment. 
There is nothing wrong in it;. I do not 
want that we should encourage nudity or 
things like that, or any vulgar type of 
entertainment, and last year, when I was 
in England, that was a question which was 
engaging their attention. We can 
safeguard against that type of enter-
tainment developing, but at the same time 
we must arrange to provide for proper 
entertainment for the visiting tourists. 

With these words, Madam, I would 
like to support the motion. 

SHRI RAJ BAHADUR: I am very 
grateful to the Members for raising this 
discussion, particularly to the sponsors of 
this motion. It is extremely important that 
proper attention and light is focussed on 
this important industry, namely, the 
tourist industry. The importance of this 
industry is realised on all hands and I 
think Madam, from all sections of the 
House a powerful voice has been raised in 
support of introducing measures to step 
up this industry as best as we can. Some 
concern has been shown—and rightly— 
for the decline in the tourist traffic that we 
experienced! last year, and to that extent I 
understand it. But to draw too much out 
of it would hardly be justifiable, or can 
hardly be sustained. Such industries—J 
am not trying to take a complacent view 
of things—depend upon so many factors, 
and naturally all those factors react, and 
react strongly, in the determination of the 
quantum of tourist traffic that w« are 
likely to draw. By and large our country 
hag fared well, and it could be seen from 
the figures given in Appendix III to this 
report, that whereag in 1952 the total 
tourist traffic to India was 20,503, it rose 
to 139,804 in 1961, which is about seven 
times as much. 

SHRI RAJENDRA PRATAP SINHA: 
But you should talk relatively,     not 
absolutely.    In  some   other  countries: 
the rise has been to the  tune of 13 
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per  cent  each  year  without  showing any 
decline any year. 

SHRI RAJ BAHADUR: We have not been 
faring badly even in regard to world trends. 
Our rise is 700 per cent, and the total rise in 
world figures for tourism—as you will see—is 
192'3 per cent during this period. The last entry 
in this particular statement, on page 87, will 
show that the total world trends have shown an 
increase of about 192 per cent. Even apart from 
that, from year to year if we take it, we really 
came to a prominent spurt, a noticeable spurt in 
our tourist traffic round about the year 1958, 
and the increase in tourist traffic in that year 
over the figure for the year 1957 was as much 
as 14'5 per cent. In 1959, as compared to 1958, 
the increase was 18' 7 per cent. In the year 
1960_ over the year 1959, the increase was 12-
5 per cent. So it can be said that the momentum 
of increase decreased in 1960, but gaining of a 
momentum as high as 12 per cant or 18 per 
cent is by itself a fact which has to be taken 
due notice of. I do not claim for the 
Department or for the Government rthat all this 
momentum was due to the steps taken by the 
Government or by the industry. It was largely 
due to the appeal that India has as a tourist 
country for the tourists all over the world. This 
momentum was again regained, to aome extent, 
in 1961, when it rose to 1360 per cent, as 
against 12"!> per cent in 1960. The unfortunate 
decline, however, of which we are all com-
plaining and we are all concerned about, came 
in 1962 when, apart from losing the entire 
momentum of growth, there was a decline and 
the decline was as much as 3"9 per cent. 

SHRI RAJENDRA PRATAP SINHA: This 
is all the more the reason why • sustained 
effort is necessary. 

SHRI RAJ BAHADUR: Now by the time 
we built up that high momentum —I told' you 
that from 20,503 in 1952 it rose to 139,804 in 
1961—well, by that time, whatever the 
weakness or the shortages from which the 
industry Buffered  came  to flight;   rather  
they 

came to light in too much of a pronounced 
manner. That also can by itself ibe one of the 
causes for this decline. Mr. Vajpayee has 
pointed out the decline and asked for the 
reasons for that decline. That was exactly the 
question for which this committee was 
appointed. The Jha Committee has addressed 
itself to it. As you will notice, one of the 
terms of reference for the Jha Committee-—I 
am only summarising—wa3 to analyse and in-
dentify the deterrants or causes of the decline. 
In the report, as you read it, they have given 
that analysis. They have indentified those 
causes. 

Then, the other thing for which that 
Committee was appointed was to suggest ways 
and means for increasing tourist earnings in 
foreign exchange by 20 per cent, annually. We 
all know that the tourist industry can be built 
up only if the accommodation facilities for the 
coming tourists are adequatei they are up to the 
standards of the type of people that come. 
Then we have to build up the necessary 
transport capacity. We have also to build up a 
system or a machinery by which we can 
provide the necessary things of interest and 
comforts for the tourists, apart from places of 
interest, amenities, comforts—for example, a 
good deal of emphasis has been laid on the 
lack of or shortage of entertainment 
facilities—well, I would not go into the lighter 
side of the thing. But that is a very important 
thing. It has also been said that our prohibition 
laws have also operated against the growth of 
tourist traffic. To some extent the irksome 
experiences that our tourists have gone 
through—do affrct our tourist industry—and I 
would admit that the incident of Mr. Frederick 
March was a bad example or it should not 
have happened. But it did happen. We know 
that in this particular matter we have to care 
for certain values that we have before us. On 
the one hand we have got to follow the 
Directive Principles in our Constitution and on 
the other we have Sot to show some amount of 
tolerance    and 
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the State Governments in this respect and 
also for the public sentiment As a matter 
of fact, let it be said about the West that 
for them drinking is not an evil. But in 
this country, I think, the social outlook is 
completely different. Not to speak of a 
man who drinks perhaps too much, even 
one Who drinks is not regarded here ag a 
very virtuous person. It does not mean, 
that we condemn those persons. But after 
all this is the public sentiment and in a 
way this is our national sentiment too. 
But it has been very rightly emphasised 
by Dr. Sapru here that the puritanic angle, 
the puritanic approach that our nation_ 
our people and our society have got in 
regard to prohibition or in regard to 
drinking should not cause any irksome 
inconveniences, any discomfort to our 
guests, the tourists. And it is to that end 
that we have adopted several measures. A 
good part of this report also devotes its 
attention to that particular matter. Now I 
would like to deal bit by bit with the 
important points that have been raised. 

I have, to some extent, explained the 
decline and the causes for it. But that also 
bears some further analysis and that 
analysis is important. It would be seen 
that so far as the traffic figures are 
concerned, for the last three years, only in 
1961, from the U. S. A. there were as 
many as 31,345 tourists. In 1952 the 
number rose to 33,192. This was the year 
of decline and yet there was this increase. 
The figure can be seen in the report here. 
Then from Europe also this increase has 
been maintained in irespect of some 
countries, where in fact there wa$ an 
improvement but by and large we can say 
that the improvement that was there in 
case of the U. S. A. was not shown by 
many of the countries and the total for the 
Western Europe has shown a decline if 
we compare the figures of 1962 with the 
figures for 1961. In 1961 the figure was 
38,268—the figure given by Mr. 
Oberoi—in 1962 it was 37,740. And 

let it also be remembered ihat th* decline 
was in respect of tourists from the U.K. 
The number declined from 22,191 to 
21,457. But there was an increase in 
respect of tourists from France and 
Germany. So it can be said that the slight 
decline that we experience in case of 
tourist traffic from Western Europe was 
also caused by the general shortages 
which were by now publicised too much. 
But a greater decline of 3-9 per cent, is 
largely accounted for by the decline in the 
tourist traffic from Asian and African 
countries. In 1961, the number of tourists 
from Asian-African countries was 57,776. 
In 1962 it declined to 52,042. I am happy 
to say, however, that so far as the U. S. A. 
and Europe are concerned> the decline 
has been maintained. If at all, there was a 
decline, the momentum has been arrested. 
And in the case of the U. S. A. the figures 
for the first ten months for 1963 have 
shown a welcome upward trend. That is, 
for the first ten months we have a traffic 
figure of 32,300 as against 33,192 for the 
whole of the year 1962. If we work on the 
law of averages, we can confidently 
expect that the total traffic from the U. S. 
A. will go up to 38,000 or 39,000 in 1963 
as compared to 33,192 in 1962. Similarly_ 
from Europe also in the first ten months 
of 1963, the number of tourists is 37,000 
as against 42,001 for the whole of 19621 
If we go on working on the law of 
averages, then we can ve)ry well expect 
that as against 42,062 in 1962 the traffic 
figure for Europe will also °o up upto 
45,000 or more in 1963. Tnat is the 
situation. 

In case of Asian-African countries, the 
figures have dwindled down further. 
From 52,000 last year they have come 
down to 35,206. One may ask: What are 
the causes? The causes are that these 
countries are also struggling through a 
backward economy. They are also in the 
throes or pangs of expansion. They are 
also taking all those steps which we are 
taking to economise on foreign exchange 
and increasingly     restrictions 
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have been imposed by the3e countries 
On their national3 travelling abroad. This 
is on* of the major reasons. 

Another major reason is that even in the 
case of people of Indian origin «ttled abroadi 
in Kenya,  in Africa, in    Hong Kong, or 
other    places, there has been an appreciable 
decline in the numbers.    They also are not 
coming in as big numbers    as they used to.   
These are the two principal causes why we 
find that the  traffic from Asia and Africa is  
on the decline.     But I quite agree   with   
Mr. Ruthnaswamy that we    should    take 
steps to attract more traffic from these 
countries in    Asia and   Africa.    But they 
are not on that level of, what you call 
financial prosperity, as we would find in the 
case of people in Europe or America 
because    in   the case    of South-East Asia 
particularly,     which was mentioned by Mr- 
Ruthnaswamy, these    countries are 
struggling, as    I said, to improve their 
economy, and they might continue to 
impose certain restrictions  which  will  
definitely  reflect on our tourist traffic.   I 
will not go more than that on this subject. 

Many pointis have been raised in the 
debate and one of the important points 
raised was about hotel accommodation. 
My friend, Mr. Oberoi, v/ho has played a 
very prominent role in the development of 
the hotel industry in our country, made 
certain observations and gave vent to 
certain doubts, apprehensions and 
misgivings    about the Government's 
intentions    arising, presumably, out of the 
recommendations     made    by     the     
Committee, especially   the one   for   the   
setting up     of    a    corporation.      I    
think, to   some   extent,   Mr. Vajpayee 
also shared    his    apprehensions    and   
he quoted    a passage from this    report 
saying    that either the    Government 
should not build hotels at all or if it builds 
it should also run them. That Is  not the 
rule everywhere.    Apart from that, let me 
deal with the basic question, namely, why 
should the recommendation   about  
building  hotels or setting up of a    
Corporation   be made at all? The fact of 
the matter is 

that we do not have the number oJ rooms 
or capacity in our hotels that is necessary 
for our requirements and for ithat I would 
like to invite the attention Of the 
Members to a statement which is given 
here in Appendix IV of the report giving 
the "Number of additional rooms required 
by 1968". The number comes to 5,500. If 
we want that our tourist traffic should 
really be cared for, and cared for in a 
proper way, that is the number that we 
require. I think at present we have got 
about 6,000 or 7,000 rooms. 

SHRI RAJENDRA PRATAP SINGH: It is 
11,000. 
SHRI    RAJ     BAHADUR:      Eleven 
thousand    is the number    of    beds. 
Rooms are 7,000.   However, the number of  
additional  rooms we require now is 5,500. 
Thus we have got almost to double the 
number of rooms.   And how much is the 
expenditure?      The expenditure is Rs. 
nineteen crores and ninety-nine lakhs i.e., 
about Rs.    20 crores, including a foreign    
exchange component of Rs. 2 crores and 25 
lakhs. Now  that is  the problem.    Can our 
private sector be expected to put in all this 
investment despite    all    the advantages 
that they have been given? I will not burden 
the House with the details.   All these 
comparative figures and compairative 
statements about the concessions    or 
facilities have    been given in Appendix V. 
What have we done to encourage this hotel 
industry as compared to the    countries    
like Austria,   Belgium, France,    Germany 
Ireland etc. is there in this appendix, and    I 
think it can be    reasonably claimed by us 
that  we have taken substantial  steps to   
attract     private investment and, as Mr. 
Oberoi   very generously corroborated us, 
we have not been found wanting in our 
support to our hotel industry. 

But he referred back to a statement I do 
not know whether he quoted me or he 
quoted Diwan Chaman Lall. Diwan 
Chaman Dall said something in his report. 
I was really surprised, I think, if I am not 
mistaken, that is the statement that ha« 
been referred 



 

[Shri Raj Bahadur.] to.    Perhaps, he 
hag quoted me too. But let him recall that 
in 1957    he raised a very, very,  vehement 
objection against the creation of setting up 
of the Ashoka Hotel.   He said:  "Why 
should the public sector come in    at all?" 
I think the results have shown that if the 
Ashoka was not there our tourist  industry  
would have  suffered much more than it 
has done so far on account of shortage of 
hotel capacity in the coum/bry.    My    
statement was clear.    It   was not the    
Government's policy to step in into this 
hotel industry  as  such.     We   have  got   
so many other things to do.    We would 
not  like to come  in  so  long  as the 
private sector and private investment can 
be attracted to it.   But if they do not, we 
cannot also  wait.    We  shall have to fill 
up the gap.    That is why we have to do 
something    to create the  necessary  hotel     
accommodation and that is why the J ha   
Committee has found it advisable to 
recommend the creation of a Corporation    
which should  set up or undertake the  con-
struction or building up of hotels and also 
(run  them  if  necessary.    It  has not ruled 
out that    the    Corporation should not run 
the hotels.    In fact if we look at Europe  
as mwny as about 38 or 39 hotels  are 
there which are owned by others    but the 
Americans are running them.   Quite a 
number of them are being run by 
Americans. In itihis particular connection, 
may I invite the attention of Mr. Vajpayee   
to    a very pertinent observation in the 
context of what he quoted on this particular 
subject.    I  am only    repeating what he 
read out: 

"The only point which we would 
emphasise here is that in recom-
mending that the State should build 
more hotels we are not necessarily 
implying that the State should also 
undertake the management and running 
of all the hotels that it builds." 

The word "all" has to be noted. That 
means it envisaged that some hotels may 
be run by the Corporation.   The 

last sentence in this paragraph is alt the 
more pertinent: 

"On the whole therefore, while we 
see no objection in principle to the 
public sector not only building hotels 
but also running them, as indeed it is 
doing in some instances, we feel it 
would be more advantageous all round 
for Government to give the running and 
management of the hotel, once it has 
been built, on a suitable contract to 
people who are professionally 
competent in the field." 

So it has kept the discretion of the 
Government in this matter completely 
unfettered.    In  fact we have  got to 
decide each case on its own merits. We 
know we have created 19 or 20 Rest    
Houses    and    we do not    find people to   
run   them.     The Government  will  have    
to    provide    some machinery.   We shall 
have to do that because   they   are  in   
out-of-the-way places but I  do not agree 
with  Shri Ruthnaswamy when he says 
that the Government should   only   run   
such hotels which are lying in out-of-the-
way places or far-off places.      That 
means all the profits    and    all    the gains 
to the private sector and all the losses and 
all the pioneering risks to the public sector 
and then come back and pounce on the 
public sector and say that it is bureaucratic 
or it is running inefficiently—I do not 
think that will be a sound and wise policy.    
I say, let him not fetter our discretion in  
this  matter.      Let us judge  each case on 
its own merits.   That is what the report 
seeks to do.   I would not take more time 
of the House on this point but I must enter    
a   caveat so far as one other point made 
by Mr. Oberoi    is    concerned,    namely,     
he claims that Rs. 8 to Rs. 9 crores have 
been invested in recent years by the 
private sector.   Our calculation shows that 
the amount will not exceed Rs. 4 crores.   
He also said something about Bombay—
he referred to the Bombay land—I wish he 
had not   done   that. We want that hotels 
should   not   be expensive.    One  of the 
most -serious problems so far as the hotel 
industry 
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is concerned is the price of the hotel 
room. I do not want to over-empha-»ise it 
but it needs mention. Why? Because it 
has been rightly said that the class of 
tourist is changing. We do not now get 
merely big and monied people who come 
to our country. People from the middle-
income groups, people from the lower 
income groups are also coming. They 
cannot come and put up at the Imperial 
Hotel or Hotel Palace in Srinagar. They 
cannot do that and cannot afford to do 
that. So we have to provide cheaper 
hotels too. The same problem confronts 
us in the case of Bombay, while we think 
of a hotel which can be put up at the 
Nariman Point, which is the place 
reserved for a hotel. And I do not know, 
having reserved that place for a hotel, 
how could any State sector or public sec-
tor people come in and bid for that? But 
that is an information given to me by Shri 
Oberoi which I have to take with a grain 
of salt or even with a pinch of salt. 
However the fact remains that to begin 
with, it was auctioned for Rs. 500. We 
intervened and said that it should not be 
auctioned at such a high price, the price 
should be lower so that the ultimate cost 
of the hotel room should not go up but 
what happened? The next time the bid 
started from Rs. 1100 per square yard and 
no less a person than Mr. Oberoi himself 
was the ultimate, final accepted bidder 
whose bid has .been accepted at Rs. 2600. 
With Rs. 2600 per square yard where will 
the cost of constrution of the hotel go and 
how can I hope and trust that having 
taken that land at that price, we shall not 
experience the same tragedy, if I may use 
that expression, or we may not see the 
same spectacle that we see in the form of 
that big tall building that you find near 
Nizamuddin or near the Humayun's Tomb 
standing for years and years and not 
coming up. We want that something 
should be done quickly for building up 
our hotel capacity. Time is the essence of 
the matter so far as our tourist industry is 
concerned. So, time and price are the 
essence of the matter so far as the hotel 
industry is 

concerned. They have to compete not 
merely in India or Pakistan but other 
countries like Hong Kong, Japan, 
Bangkok, Thailand, Singapore—all these 
countries are building up for tourism in a 
very quick and efficient manner and at a 
very much accelerated pace. They are 
trying to compete hard. That is why we 
find that we sometimes cannot run in the 
race as quickly as we should. That is why 
a Corporation has been recommended to 
be set up to fill .up the various gaps in 
the industry. 

So with all respect I would say that we 
have to see that the prices of the hotels 
are controlled and tb* prices of hotels 
remain within the easy reach of the 
people of middle income groups who are 
coming in larger numbers, ever-growing 
numbers. 

Another important point in this 
particular context was raised, I think, by 
Mr. Vajpayee and some other Members 
too, though the latter gave their general 
support to the proposal for the creation of 
a Corporation. In my comments on that, I 
would not go beyond quoting one of the 
important international bodies in this 
respect. The question was, why should 
the public sector at all come into this 
particular field? What is the function of 
the Corporation? The Corporation will 
undertake such commercial functions in 
regard to which there is some shortage in 
the country. We know that there will 
remain a Department of Tourism but the 
functions of the Department will be com-
pletely different from the functions of the 
Commercial Corporation that is proposed 
to be set up. The Department will be a 
sort of regulatory body, will be a body 
which will be responsible for promotion 
in some respects. It will be a body which 
will be responsible for the administration 
but the Corporation to be created will 
undertake the construction of hotels, if 
necessary, the running of hotels, if 
necessary, the provision of entertain- 
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It may also arrange for the provision of 
package tours which will include 
everything in one price given. That means 
a package tour will ensure hotel 
accommodation, air, rail and road 
transportation, sight-seeing, information, 
guides and entertainment—all these 
things. So the commercial activities; only 
will be taken care of by the Corporation. 
Let me assure the House that this 
particular view about the Corporation has 
been expressed not only by the officers 
connected with this Committee, but it is 
also supported by very high-placed and 
experienced people connected with the 
travel trade. I do not want to import any 
particular reference or the name of any 
particular personality in this connection, 
but I may say that the topmost per-
sonalities in the travel trade, are also of 
this view. Apart from that, the Conference 
on International Travel and Tourism 
called by the United Nations which was 
held in Rome in August-September this 
year, says as follows on this particular 
matter: 

"The activities of national tourist 
organisations should not be restricted 
to promotional question alone, but 
should also cover the establishment, 
improvement and development of 
tourist equipment as private enterprise 
was often unwilling or unable to invest 
in hotels and other enterprises 
connected with tourism, because it 
lackeb! resources." 

That is the opinion expressed by an 
international body on tourism. Let it not 
be said that we are trying to push out the 
private hotel industry, that we want to 
push out the private hotel industry. We 
would like to give them all the support 
and encouragement that they need. But 
having done that, we cannot rest on our 
oars. We cannot simply continue to see so 
much gap still existing between the 
Supply and Demand. We have to deal 
with it. 

Something was said about air transport 
and accommodation on our airlines.   As 
hon. Members know, we 

are getting the Caravelles and with a fleet 
of Caravelles with it, the Indian Airlines  
will  have  its capacity sufficiently 
augmented soon, and I hope— and I can 
give the House this assurance—that in 
course of time, in the next eight weeks or 
so, we    shall be in a position to meet all 
the challeng- ■ es or demands for the    
time    being" that the tourist traffic may 
make   on our    domestic    air    transport.      
Our international    air   transport,   the Air 
India is well recognised for its excellent 
service and it has been playing a very 
important part in the promotion of tourism.    
Let me also refer to one important point 
about this matter   Solar as air fares are 
concerned, while the  IAC  fares  happen  
to  be one of the lowest, perhaps the 
lowest in the world,   compared   to  other   
countries, the international fares are not 
favourable to India.   A place like Tokyo 
or Hongkong is nearer   to    the    United 
States    of   America    than    India.   A 
place like Rome in Italy or places in 
Germany, are nearer to    the    U.S.A. and 
so also other European countries too.   
Even Cairo Is nearer.   But one has to 
travel over half the globe all the   way   
from   America   to   India. Apart from 
that, there are other types of fares, special 
economy class fares for places like Tokyo 
and Hongkong, which are not available to 
us.     This is also a limiting factor.   But 
we are taking steps to encourage the 
growth of tourism in this country.     We 
have taken some steps and we are going to 
take further steps.   For example, we are 
going to provide   necessary    air services 
shortly to places like Khaju-raho, 
Bhuvaneshwar, Konarak, Ajanta, Halebid 
and Bellur etc.   And in "ase the I.A.C. 
suffers losses on these services,  it is 
proposed to devise ways and means to 
meet those losses that are likely to be    
sustained   by    the I.A.C., if necessary, 
even by providing subsidies in respect of 
such uneconomic services.   I think that 
will be an important step.   Apart from 
that, we are also taking care of our 
airports. We know that our air terminals 
lack quite a  number of amenities.      For 
the information of the House I may say 
that a new air terminal building 
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at Dum Dum is under construction. Plans 
for building a new air terminal at Palam 
are also under preparation. Meanwhile 
we have taken certain steps to relieve the 
congestion at Palam and hon. Members 
might have noticed that. It is also 
proposed to provide for certain 
expansions in the Santa Cruz air terminal 
building. 

SHRI AKBAR ALI KHAN: May I ask 
whether there is any arrangement at 
Palam for a visitor who wants to go to 
Bombay, if he is not able to get a plane 
immediately, to stay at Palam? 

SHRI RAJ BAHADUR: As for Palam 
airport.. • • 

SHRI A. M. TARIQ: At Santa Cruz 
airport they have. 

SHRI RAJ BAHADUR: Yes, at Santa 
Cruz airport they have. As for Palam, the 
new air terminal building will provide for 
that. Apart from the lounge and the 
restaurant, at present, there are no special 
rooms, except one meant for dignitaries 
and personalities coming from abroad or 
going from here, for VIP.s and I think it 
is open to Members of Parliament also. 

Now I would like to refer to some other 
important points. I have already taken a 
lot of time. So far as publicity is 
concerned, we do recognise that our 
efforts have to be stepped up. We have 
got publicity and tourist offices abroad, 
in the U.S.A., at New York, at San 
Francisco, in Canada, in West Germany, 
Paris, in London and so On. 

SHRI A. M. TARIQ: With regard to 
publicity, as far as my knowledge goes, 
you do not have control over the printing 
of the publicity material. You give these 
people the idea of someone else does the 
printing, and whether it is a good or bad, 
you are forced to accept it. You have no 
say in the matter. 

SHRI RAJ BAHADUR: That problem 
is very much uader   our   con- 

sideration and we are thinking what to do 
about it. Madam Vice-Chairman, the 
subject of publicity printing is under the I 
& B. Ministry and that is what "the hon. 
Member ii referring to. We are trying to 
find out what we can do about it. So far as 
our publicity abroad is concerned, we are 
opening two more tourist offices, one at 
Tokyo and another at Chicago. These are 
important places from where tourists can 
be attracted. And Chicago is the origin 
from where a large number of American 
tourists come out. So at both these places 
it has 5een decided to open Government 
of India Tourist Offices, at' Tokyo and 
Chicago. 

So far as entertainments are concerned, 
while I take full note of what my hon. 
friend Mr. Tariq said—and reference to 
this matter was also made by Mr. Mani, 
who is not here now, I want to say this. 
He wanted to know whether we could do 
something about night life and night 
entertainment. I do not exactly 
understand what he means by night life. I 
can quite see that so far as the question of 
entertainment is concerned, that is very 
important and we have to take full care of 
that. But let me tell the House that—we 
cannot provide the same type of night life 
or night entertainment that you find in 
some other countries—I will not mention 
them. I do not think that our people 
would take to them with any degree of 
enthusiasm, or approval—the spectacles 
of strip-tease, or other types of shows that 
people are likely to see abroad. While the 
younger people might, elder persons like 
Shri Ruthnaswamy may not. 

SHRI M. RUTHNASWAMY: I referred 
to dances and concerts and other such 
things. 

SHRI RAJ BAHADUR: Those are all 
right. I quite agree that that type of 
entertainment we should provide. That is 
not the type that Mr. Tariq wanted. I 
doubt if we can introduce a system of 
Geisha girls..., 
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SHRI A. M. TARIQ: Even Geisha 

houses are not bad. A Geisha house is a 
cultural house and a man is honoured by 
a visit. 

SHRI RAJ BAHADUR: I have not 
given any opinion, good, toad or in-
different, about them. I doubt whether 
our women folk will like that sort of a 
thing. 

SHRI A. M. TARIQ: Just a moment, 
Madam Vice-Chairman. Even in the 
matter of night life, if the hon. Minister 
will take time and go with his Director-
General of Tourism, to some of the hotels 
in New Delhi, he will see night life there. 
Night life means what? It means that the 
man goes there and gets a cup of coffee 
and talks to people. Music will be going 
on, you don't stop it at 11  o'clock. 

SHRI A. B. VAJPAYEE: Is that all? 

SHRI A. M. TARIQ: There may be 
dance, not a bad thing. 

SHRI RAJ BAHADUR: I did not want 
to import all that. I said our people will 
not like these strip-tease and nude shows. 
Our people will not like that. I think they 
will resent that sort of a thing, and rightly 
too. 

SHRI AKBAR ALI KHAN:   Rightly. 

SHRI RAJ BAHADUR: There is an-
other matter. We are taking steps in 
Bombay and Calcutta through cultural 
organisations there in this behalf. We 
have done something at Bombay and 
Calcutta. I am happy to say that in Delhi 
too some very nice and good shows will 
be arranged for foreign tourists consisting 
of dances etc. We hope to provide them 
with cultural entertainments that they 
may like. Apart from that I want to make 
this announcement to the House that a 
scheme for organising "Sound and Light" 
spectacle at the Red Fort, which will re-
enact dramatically through "Light and 
Sound" and spoken words, the history of 
the Red 

Fort, has been prepared with the help of a 
foreign expert who has organised such 
entertainments around well-known 
monuments in Europe. It is expected that 
from the 1st October, 1964, a first—rate 
spectacle in Hindi and English versions 
will be mounted at the Red Fort, Delhi. 
That will be the first one. We would like 
to repeat it at Fatehpur Sikhri as quickly 
as possible and if our funds allow, at 
other important monuments also. I would 
not like to name them now, but positively 
we would also take this to the South. 

When I speak of the South I am in 
hundred per cent agreement with my 
friend, Mr. Ruthnaswamy, about the 
importance he attaches for the promotion 
of tourist traffic to the South. 

(SARDAR RAGHUBIR SINGH PANJ-
HAZARI (Punjab): What about Punjab 
and Kashmir? 

SHRI RAJ BAHADUR: In course of 
time when it succeeds in other places. It 
is just like the free trade zone at Kandla. 
You can't have it at all places on one day. 

However, let me say that so far as the 
importance of promotion of tourist traffic 
to the South is concerned, I am on entire 
agreement with my hon. friend and 
recently we have tried to concentrate 
some attention on that. I think our 
country in the South can offer certain 
places of tourist interest which are 
unmatched, I think, anywhere in the 
world for their beauty. We are trying to 
do whatever we can in this respect and 
we shall give due emphasis to that. 

Now a good deal of emphasis was laid 
about complaints in regard to customs 
checks and inspection, and in the Report 
also certain recommendations have been 
made about them. I would now like to 
announce a few steps that we propose to 
take. A number of concessions and 
simplifications of procedure have been 
agreed upon and these are as follows. No 
import licence would be required for the 
unexposed camera film brought in 
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by the tourists. That was one of the 
recommendations of the Committee. No 
limits would be imposed on the quantity 
of Indian good3 purchased by tourists, and 
ceilings on souvenirs brought in by the 
tourists who are in transit through India 
would not be imposed; they would merely 
be asked to furnish a guarantee of re-
export of auch articles. This will be a 
great convenience to the tourists. It has 
also been decided by the Central Board of 
Revenue to create a pool of customs 
officers who would receive a special 
orientation in handling the fast-moving air 
traffic. We propose to exercise the utmost 
vigilance possible in regard to the checks 
by the customs officers and it will be our 
earnest endeavour to see that no in-
convenience is caused to the tourists, 
genuine and bona fide, who may come in 
larger numbers; we would welcome them 
in ever larger numbers, consistent with 
our requirements of security against 
smuggling and other . malpractices. 

Regarding immigration which was 
referred to by Mr. Vajpayee, it has been 
decided that landing permits valid for 72 
hours would be given liberally at the 
point of entry to tourists who may come 
in groups without visas. They come and 
suddenly they decide to stay. They had 
some difficulty so far. Now if one comes 
to Delhi or Madras or Bombay or 
Calcutta, he can go to the nearby places 
in those 72 hours and come back. 

 
A scheme is also under considera-

tion—I may take the House into con-
fidence—by which we propose to ap-
point certain special officers of the 
Tourist Department at three ports to 

begin with, Calcutta, Bombay and Delhi, 
to see that all those irksome experiences 
about which we get complaints are 
avoided and the tourists are helped 
generally in regard to all matters of their 
convenience. 

Then visas to short-term visitors to 
India would be granted without asking 
for a bank guarantee provided the visa 
applicant holds a return or onward ticket. 
These are the decisions on some of the 
recommendations of the Jha Committee 
and I hope that hon. Members will find 
them acceptable and welcome them. 

Now, one or two points more and I 
have done. Something was said about the 
guides. I think my friend said that they 
are not only pre-historic but I think he 
said that they dated back to certain ages 
which are not even known now. I do not 
know what is his experience and what is 
his information or from where he got 
that, because all our recognised and 
approved guides are trained people. Most 
of them are Graduates, Graduates in 
History particularly, and they are very 
well behaved. They are proud of their 
profession and in fact they take a lot of 
interest in their work. 

SHRI A. M. TARIQ: Tor the infor-
mation of the hon. Minister of Transport 
I would request him to instruct the 
Director-General of Tourism to send him 
the cutting from the Statesman of day 
before yesterday   .   .   . 

SHRI RAJ BAHADUR: Madam, just as 
one swallow would not make a summer, 
one exception here or there arising out of 
the inefficient work of an old-time guide 
would not change the whole position. We 
have not been too severe on the old 
guides because if we do that, then also 
there will be difficulty. There are a 
number of people working since the 
British days and even pre-British days 
perhaps at the Taj Mahal or in Varanasi. 
If we turn out all of them, that will also 
be bad. We are trying to bring about 
some kind of discipline in them and 
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we are trying to persuade them to take up 
our training. We have got training classes 
for guides and so far as that is concerned, 
we would not be found wanting. 

Then Mr. Chordia referred to the 
unsatisfactory utilisation of allocations. I 
would share his feeling and I would say 
that the level of utilisation so far has not 
been quite good. So far as the schemes 
are concerned, we have three types of 
schemes; type 1 which is entirely 
financed by the Central Government, type 
2 schemes which are financed partly by 
the States and partly by the Centre and 
type 3 schemes which are financed 
entirely by the State Governments. In 
regard to type 1 schemes, I think the 
progress is satisfactory more or less. In 
regard to type 2 the progress is not very 
satisfactory and I would inform my friend 
that in Naini Tal when we met for the 
Tourist Development Council meeting re-
cently the main point on which we 
concentrated our attention was this and I 
have been assured by the State Ministers 
who represented their States at that 
meeting that they will take all possible 
steps to see that all the amount allocated 
to them under this head is utilised by the 
end of the Plan period. And we all know 
that the real momentum of development 
and construction comes only in the third, 
fourth and fifth year of the Plan because a 
great deal of preparatory work about 
specifications, designs, estimates, etc. has 
to be put in before the actual spade can be 
applied to the *oil for digging the 
foundation. So I can assure him that so far 
as this is concerned, we shall not be found 
wanting. 

With these words and with the hope 
that our tourist traffic will be built up 
speedily I would like to conclude, but 
before I do that perhaps I would be 
failing in my duty if I did not refer to one 
important point or what I may call, an 
attack that has been launched on the 
Majids and Rashids of Srinagar.      That 
was the 

expression I think that was used by my 
friend and I think he used it deliberately. I 
do not know whether he knows all the 
facts. 

SHRI A. V. VAJPAYEE: I know thia 
fact that one of them has bee* allotted.... 

SHRI RAJ BAHADUR: I hope th» 
Member will have the patience to hear 
from me all the facts. The facts are that 
the amount sanctioned for imports for 
Pum Posh Hotel is-Rs. 2.26 lakhs no 
doubt. It is for a hotel of more than 200 
rooms. 

SHRI A. M. TARIQ: No, Sir, Excuser-
me, Sir. 

SHRI A. B. VAJPAYEE: I know this 
pilloried, I will stand condemned, if I give 
a wrong information. If it is a wrong 
information I will come back and 
apologise to the House. This is the 
information which I am giving" 
authentically and I need not be chal-
lenged. It is for a hotel of more than 200 
rooms estimated to cost Rs. 30 to Rs. 40 
lakhs. The imports cost only 6 per cent of 
the total cost. We generally allow, as we 
have allowed in many cases of Mr. 
Oberoi and his colleagues, 10 per cent of 
the total cost for hotels of this category, 
that is, three to four star hotels. It is 
definitely not too much. Apart from that it 
is not a fact that any licence for 
provisions such as cheese, wines* etc., 
has been given to the Pum Posh Hotel so 
far. Licences worth about Rs. 15,000 
were recommended for some other things 
on the presumption that the hotel will 
open in April 1963. 

SHRI A. M. TARIQ: Madam Vice-
Chairman, on a point of information. It 
was in reply to my question—I do not 
remember the date—in this House or a 
few days earlier in reply to my question in 
the Consultative Committee of the 
Ministry of Transport and 
Communications the hon. Minister 
himself was pleased to tell me that the 
first application from the Pum Posh Hotel 
was for 100 rooms and at that time the 
licence was worth R«. 2. 
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lakhs or something. The second application 
came recently for another 50 rooms and so the 
whole roomage of the hotel is.... 

SHRI RAJ BAHADUR: If the information 
given by me is wrong I will come and 
apologise to the House. If the hotel is .   .   . 

SHKI A. M. TARIQ: The hon. Minister 
must have patience. I am addressing the Chair. 
Madam, I was told that the whole 
accommodation in the hotel was 150 rooms. It 
was said in the Consultative Committee or in 
the House, while replying to my question, 
when I asked him whether it was 35 rooms or 
50. The hon. Minister said that the first 
application was for 100 rooms. The second 
application was for another 50 rooms. So, that 
was the point and it does not cost so much. 

SHRI RAJ BAHADUR: If there is a 
difference of 50 rooms, I will come .and 
explain the matter to the House. This is the 
information I have got at present   
(Interruptions). 

THE    VICE-CHAIRMAN (SHRIMATI 
JAHANARA  JAIPAL  SINGH) : Let     the 
Minister continue without interrup 
tions. 

SHRI A. M. TARIQ: It is a very important 
point. I am seeking a point of information. 
The statement was laid on the Table of the 
House by the Minister of International trade, 
in which he made the statement, here, only 
three days ago. He says in it that the licence 
for whisky and brandy is for Rs. 1,000. The 
licence for sauce is for Rs. 300. That is what I 
remember. It may be Rs. 300 or Rs. 500. 
Then, the licence for canned fish js for Rs. 
500. Then, there is another licence for sauce, 
tomato sauce. 1 remember those words. It is a 
statement laid on the Table of the House only 
three days ago. I will request the Secretary or 
the Officer to get -that question and read it 
here. 

SHRI RAJ BAHADUR: That is not all the 
fact.   If any part of my jnfor- 

mation is wrong, I again repeat that I will 
come and explain it to the House. Let me 
finish. I have already said that licences worth 
about Rs. 15,000 were given for certain 
things, but when we found that the progress of 
the hotel has been delayed, we withheld those 
licences. We will not issue them before the 
opening of it. We will issue them only just 
before the opening date. This is the usual 
practice. Licences are prepared but issued 
according to the actual progress of the 
building. We have done that in other cases 
too. Apart from that, the Minister of Inter-
national Trade has stated, in reply to a 
question, that such licences for provisions 
were issued. This is because the Minister of 
International Trade's office did not know that 
the Tourist Department had withheld them. 
That is the information I give. The Tourist 
Department had withheld those licences. 

SHRI A. B. VAJPAYEE: The Minister of 
International Trade did not know it. 

SHRI RAJ BAHADUR: That information 
had not been communicated to them by that 
date that these licences  had  been withheld. 

SHRI RAJ BAHADUR: I have further 
information about dates etc. If you want it 
specifically, I will give you. 
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[Shri Raj Bahadur.] But, Madam, suppose I 

stand by this. What is wrong if these licences 
were given for Rs. 15,000? We are giving that 
to others. If it can be given to Oberois, to Ram 
Pershads, to Singhs, to Kapurs, why should it 
not be given to Majids and Rashids? Why 
should politics be brought in? Simply because 
Rashids and Majids are related to the ex-
Prime Minister of Kashmir? Why should 
everything be tabooed for them. Or why, 
should they be condemned and why should 
they be beaten by any stick that the Opposi-
tion may find. 

SHRI A. B. VAJPAYEE: But they have not 
built the hotel. How ran licences be given for 
importing those things?   That is the objection. 

SHRI RAJ BAHADUR: They are building. 
That is the whole thing. If they are not 
building it they will not get anything. I have 
said repeatedly that if they are not building, 
they will not get anything. But I would say 
that every opportunity should not be sought to 
attack people who are not in this House, to 
attack people behind their back. 

SHRI A. B. VAJPAYEE: What about Birlas 
and Tatas, who are not present in the House? 
They are being attacked.   (Interruptions). 

SHRI RAJ BAHADUR: I did not know that 
he is such stout defender and protector of the 
Birlas and the Tatas. 

SHRI A. B. VAJPAYEE: Madam Vice-
Chairman, I strongly object. Rashids and 
Majids may not be in the House, but when the 
wealth is concentrated in their hands they 
should be attacked. (Interruptions). Is he 
speaking as their advocate? (Interruptions) . 

SHRI RAJENDRA PRATAP SINHA: On a 
point of order, Madam Vice-Chairman, I will 
appeal to you and to my friends not to bring 
down the level of the debate   in    this    
House. 

We must speak with a certain decorum. I have 
got great respect for all my friends, but we 
should not say something that would be 
interpreted to mean that we are trying to bring 
personal prejudices on the forum of this 
House. Otherwise, the prestige of this House 
will go down. And I appeal to you, Vice-
Chairman, that the Chair should always 
maintain the dignity and decorum of this 
House by not permitting such debates to be 
carried on, whether by the Minister or by the 
Members. 

SHRI RAJ BAHADUR: Only one more 
point and I will have done. Let  that  chapter  
be closed. 

THE VICE-CHAIRMAN (SHRIMATI 
JAHANARA JATPAL SINGH) : Please allow the 
Minister to finish his speech without any more 
interruptions. 

SHRI RAJ BAHADUR: I have to answer 
certain points which would otherwise affect 
prejudicially our tourist trade. It has been said 
by Mr. Vajpayee that a policeman is always 
sitting—he was not quite sure about it—at the 
bar, at the counter where these bars are 
located. I think that is not a fact. The fact is 
that an excise official in uniform sits outside 
the permit room, not at the counter. It is only 
because people may go in without permits. He 
has to check the people as to who have got 
permits and who have not got permits. 
Therefore, he sits outside the permit room of 
hotels in Bombay. He checks the permit of 
each person, whether he is a foreigner or an 
Indian. He has to do that, but he is not inside 
the room. He may come in if he suspects 
anything is wrong. Then and then alone he wiii 
come in. Otherwise, he will not go in. So, I 
would like to say that if this goes out and our 
foreign guests feel that they are being watched, 
they are being shadowed by some policemen, 
or that they are bsing checked otherwise, that 
would create a bad impression. Mr. Vajpayee 
said that he did not know that, but I may assure 
him that that is not a fact.      Only the excise- 
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man sits outside the room.     That is all that I 
can say. 

Madam, I am sorry for some heat that came 
in. I did not mean that. I only wanted lo state 
facts and if these facts are. in any way 
inaccurate, I will be the first person to 
apologise. If the Minister of International 
Trade, while he answered that question, did 
not know that those licences had been 
withheld, it is my duty to see that the Minister 
of International Trade also comes and says 
what is correct. We have to correct these facts 
and we have to give them to the House when 
the points are raised. Maybe, here and there, 
there may be some information  

 is not altogether right. In that 
case, we have to correct it, but we do try to 
check up the' information as much as it is 
humanly possible for us to do it. But I must 
apologise to the House if I have hurt them. 

I did not mean that. I only wanted to 
emphasise that we are trying to build the 
tourist industry. Let us try to give our best co-
operation in spirit and in practice to all 
concerned in this industry, whatever be their 
name, whatever be their persuation, whatever 
be their caste, community or relationship, 
because after all all have to build the tourist 
industry and all have to build this country 
which is ours.   Thank you. 

THE VICE-CHAIRMAN (SHRIMATI 
JAHANARA JAIPAL SINGH) : The House stands 
adjourned till 11 A.M. tomorrow. 

The House then adjourned at 
fifty-eight minutes past five of the 
clock till eleven of the clock on 
Thursday, tn« 19th December, 
1963. 
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